
CENTRAL RDMINISTRTIVE TRIBUNAL 
BA  LOR BENCH 

Second Floor, 
Commercja1 Complex, 

- 	 Indiranagar, 
Bangalore-560033. 

Dated: 	OCTJb 
APPLICATION NO(S) 	752 of 1993.  

PLICNTS: G.H.Puttaswamy 	v/s. RESP!DENTS:Chairman,Railuay Board, 
New Delhi & Othera. 

TO. 

1, 	Sri.P.K.Ponnappa,Advocate,S/1848,Second Stage, 
Rajainagar,B2nga1ore-56O 010. 

ubjct:— Forwardin2 of co les of the Order passed1 
the ._çntrei _drnjnjstrativeTribunal.Eangelore. 

Please find enclosed herewith B Copy of the 
ORDER/STAY/INTERIM ORDER, passed by this Tribunal in the 

above said app11etjon(s) onll-10-1993. 

+---i)-EPLJTY REGISTRAR 
JUDICIAL BRANCHES. 
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In the £ntral Administrative Tribunal 
Bangalore 'Bench 	:• 	•.. 

angaloe 

ORDER SHEET 

Application No ............................ 	1993 

pplicant 
	

Respondent 

'dvocate for Applicant 
	

Advocate for Respondent 

Date 
	

Office Notes 
	

Orders of TrIbunäI 

VR 	(NA) A NV (rJ 
11.1 0.93 

I Heard Shri P.K.Ponnappa, the 

Ilearned counsel tot the applicant. The 

learned counsel for the applicant subtnita, 

Ithat he may be permitted to with 

application and seek his grievances 1in 

I
the appropriate torum,Ijaving regard to 

'Ithe fact that the application filed bet'o-

this Tribunal is not maintainable, 

request4 is granted. 

j
Accordingly this application is 

disposed off. 

No cost. • 	 • 
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